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' CENTRAL AD"lNISTIATlVE TRIBUNAL 

t 
ALUBABAD BEMCH. ·ALLAHArAo. 

I 
Dav ofi Au51U1t 1999, 

• 
J.PI. 

I 
I 

o.a, •~e/21 (L11s•na ca.•> I 
' 

I 

• 

f 

Alona ylth DeA• 6?2/9p, 673/p?. 682/9? to 695/pp ' 

AJona vs tb1 D,A, 701/99. tgilf9 lt121/99 to ' ·,, 734/?p • 

Al909 Mi\h OeAe 111/99 IOd D,A, 821/¥9 

Vijai Pr•aah Pandey 
aan of Srl R.o. Pandey 

r/o7b3/338 fte•rapur. Allahabad . 
poated •• sr. o.vialonal Accounta ottic•F• 
'rovlncial Oiv&lon• • 

, • Applican~. 

Counsel for the a~plicant1- Sr~ R.P. I Singn~ . Adv. 

Var au a 

1.Union ot India througu th1 
Secretary, Govarn .. nt of , lndla, I 
Pliniatry 1 ot Finan~. Nau Oelhl, I 

l 
2.comptroll1r ' Auditor Genera~, 

ot lndi•• 10 Bahadur Shah Zatar Plarg, 
N1w Del~. 

3. Ac~ountant Genera~ ii (Al £).u,p, 
Ali.habad, 

•· Executive En~ne1r. Praviaaion . 
01v1alon, P.~.o • . Pratapg~h • 

• 

• 

' 

l 
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I 
. I 

I 

I 

I 

( 

I 

I 

i 
I 

• . 
I 

l 

' ! . 
I 

I 
r 
I 

i • . • · • Raapoadanta. 

Counael tor ~he reepondenta1- Sri All1t. sthalekar Adv 
(For Raapandenta No.1 . to 3 land 

Sri K.P. Singh, Adv, 
(for RaapDnden~ . 10.•). 

' 
I 

O.!a672/:t9 

e.o. "1-8\ra •Q•d about •. , , • .,.. . . 
aon or late Sri Sita R .. ftlahr•, 

• 

I 
I 

I 
I 
I 

Contd. • 
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AU•h•laacl•· I 
• • · •/ Appllc•n~. 

Coun•al.. f caz the appUc•t~ sr~ AeVe . Sd.~aatava Adv. &: 
' 

.. l Sri R.P • . SinGh, Adv. · 
. • I I 

. .. "' I .. • Uer•JI~ t 
1 • . Unien of l~d1a. ~bzough t.h• f 

Sa"eUl'Y ~ CioV•ra•••t. or lndla, I fti"' atr1 Df r inane•• I .... 0•1tti. I 
2 • . C1111pt.&0>1ei l Aud.a..tor Genaz~l, 

1u. BahallUi' I Shah zat u ftu~. 

or lDdla, 
I 

Mew.D•lhf. l · 
3 • . AaC""wntaftt GaDeEal. 11 (AfiE) 

u.P. Allabab8fte 

4. The Execvtive EngineeJ, 
l~rigatian Oivieion-1, 

Allah•b••• 
•• 

J r 

I 

.. 

Raapoadeataa-sEJ. Allit . sthaleker Adv • 
. (ror Reapandan~ No.1~2 &:3) 

Sri K.P. Slnth Adw. 
(For •••~ODd .. t . Np.4) 

O,A,b7lJ99 

R.s •. ~enra son ot S•i J.P. "1ara 
' 

aged about149 Y•8'.8t 

•I~ 23/47/14~, Sn.a Magar, I 
Allanpu~ 1 1

Allahabad,. ·at P~•Uf' t 
1 

poatad aa s~. Diviaianal Accountant, 
Provincia~ Div1•1on, Varan•af • 

• • • Applicant • • 

tounaal: ror tu. applicant& Sri . R.P • . SlDgb, , AdJf• . 
I 

I 

1. Un10ri of 

·Vatefl• 

lndla. tb•augb, the 
Seorat•Q., Gow~n.ant ot . Inell~, 
ftiniauy at Financa, . lau. O.lh1e ; . 

2. caap\~011.~ •Allditor ca.naaa1.or ;1ndl,, 
10-Ba ... ~Shah zaiu "•~Op · N•v · D•~• 

I 
I . 

3. Accoun\ant G•Dua1· 1·1 (ME} u,P, 
• Allahabad. I 

4. Exe~tiw~ Enllin••~ . I 
Prov nc:ial 01v1eion, . P.w.o. Var:an••l 

.. 

• 

I . . 

I . 
I 
·~ .. l' ... . 1 
• • 
I 

l 
l ~ 

.f t 
1 · 
I ! 

!I 
I 
l 
I 

I • 

I 

, I . • • · .a.apondant 
Counael fas the r!•taondanti&•Sr~~t Sthalakar Mv. 

· (Far re•plnaeat. Na.1 ta 3)1 
Sl'• . ,.P.s1~~h . ~dv to~ ~ea.~) . 
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o.a.1ezJg9 
. - ..... -. 

Rajeav kuaar SOnkar 
aon ot Sri Hari Lal. Sankar, 

89 Kala- dand•• Hi•••tgan~, 
Allahab•d• 
' 

• 
Counael ror \ha. a.,p,l!cantJ-

• 

• I 
l 
I 

• • A.,plican-.. 
I K.s.; Ratbore, Adv. 
l 

1. Union or lndi•t through Accountant Ganaral, 
U •Pe Allahaba,d • 

• 

2. Deputy Accoun.tant General (lilorka)FA.G.U.P, , Allah•b•d• 

3. Superintandant Engineer Ot or Murke, 

r1ood work Di v.a1 on, Gonda. 

4. Executive Engi.near, I ' P. Div.A. aion, Banda, 

• • • hapendanta, 

Counael ror ~he reapondenta&- Sri Aalt Sthalekar Adv. 
(ror Raapandant No92 to :S) 

Sri K.P. Singh, Adv, 
(Far RaapondeA~ No.4) 

O,A,b83/99 
• 

Girija Pat.1 Snukla •gad 47 Y••~• 
eon or Sri . Triyugi Narain Shukl,, 
resident or ·Babina R .. a, Niyaaat Chak, 
Gor•khpur •nd poatad •• Oivieianal Accounta Officer, 
Gr•da-1, in the office or the Superintending 
of IJOrka (8.) t 
Cona\ruction Divaion, P.M.D. 
Gorakhpur. 

• • Applicant, 

Counaal tor the .applicant&- Sri R.P. Singh, Adv. 

Varaua 

1. Union of India through . ~he 
Secretary9 Governaant or India, 
Plinlatry or Finance, Maw De~ • 

2. The Coap\rallar ' *'di~or Genera~, 
t 

or lndia1 10• Bahadur Shah Zafar ftaJg, 
New Dal~. 

' 

3. Accountant. General 11 (AAE) . U.P. 
' 

Allahabad, 
I 
I 

Tne SUpari.ntanaent or 
Ta•~· D1v1alan (l.H.) 

' I 

~rka, 

ConauucUon 
I Cont.d. • .4 

• i . i .. 
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.. 
• . , R••~andanta. 

R•a~ondantes-Sri Aait 1 sthaleka~ · Adv. 
(for Respondent No.1 to 

Counsel.. for tne 

• 
I 

Sri K.P. Singh, Adv. 
(for Respondan~ No.4) • 

0,A,a84/92 
~ . 

s.G. Pathak jagad abou~ .39 years, 
aon ot Sri R.N. Pathak, r-eaident or 
JIJ/3Pullad Housing Sen•••, 
Narandra Negar, Tanri Gerhwal, present 
po~ted aa Divisional Accounts Offi~er 11 
Office of Exacut~va Engineer, 1 

Conatruction Division, Narendra Nager, 
Tahri Garhwai, 

• •• Applicant. 

Counsel for the applica1.t : S~i.. ~p....~ Singh, Adv • 

Versus 

1. Union of India througn ~he 
Secra~ary Govern•ant or India, 
l'linistry of fin8lce, New O•lhi. 

2· Co•ptroilar & Auditor General, 
or India, 10- Bahadur Shah Zafar Marg, 
New Delhi. 

3. Accountant General II (A&E) U.P., 
Allahabad • 

4. Executive Engineer, Construction 
Division• Narendra Nagar, 
Tahrigarhwal, 

• 

3) 

• •• Respondents. 
Counsel for the 

o •. A, .685(99 

raepoadanta1Sr1 A1111t Sthalekar(Adv.) 
(For Respondents 1 to 3) 

Sri K.P. Singh Adv. 
(For Rae~dllent No.4) 

Pra•od Kuaar ~ani Tripathi aged about 39 yeare 
aonuf late Sri Awadhaah ftani Tripathi, r/o Aahok Nager 
Colony, Baaaratpur Gorakhpu~. 

t . 
' r 
1 
i . 
• 
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••• Applicant. i 
»--Counsel tor tha aµplicanta sri R.P. Singh• Adv• 

Var au a 
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1 • . UniDJ' or lndla through · the Secret•ry, -... 
Governaent at lndl•• ·"1ni•try or F1nW1ce, ' 

I 

kew. De lh~ • 

2• Ca.ptroll~r' Auditor . Genaral,ot lndi•, 
10-Bah9ctur Sh•h. zarar "•rg, 
ll•w 0•1'11. 

' .. 
3. Accountant General 11 (A &E) • 

U.P. A•lanabad. 

4. Tna Executive .Engineer, 
Laghu. Si.nchai . Kh•nd, 

GorllkhS*~· 

, 
I 

• • • Reapondaftta. 

• 

Counael tor the , Reapondantaa- Sri Aa~t. Sthalel<ar Adv. 
(rar reapandent No.1 to. 3) 
Sri K.P. Singh, Adv. 
(For Respondent No.4) 

D.A, 68ta/99 

Ra• Ka• •l Singh aon Of 5ri ft• Subhag Singh, 
Resident or 739-M Old Poat. Office, 
Civil Linea, Baati. 
at preee~t poated in Construction On.I 
P.M.D., Beat~. 

• ... Applicant. 
Counael tor ~he applicant: Sri R.P. Singh, Adv. 

\leraua 

1. Union at India• through the . Secretary, 
-Government. or India, Ministry of Finec e 

New Delhi. 
2. CoMptroller & Auditor General at India, 

10- Bahadur Snah Zat.u "arg, 
New D•lnJ. 

3. Accountant Genaral 11 (A & E) 
Uttar . Pradaah, Allahabad. 

4. The Execu~iva Engineer, 
Conatruction•·Oiviaion-1, 
P.Y.D. Baat~. 

~counsel for 

• •• Reapondenta • 
the - reapondentaa·S~i A•it Sthalekar(Adv) 

(ror Reap1111dent Na.1 to 3) 
Sri a.P. Singh Adv. 
(For ReaPDadent No.4) 

Contd ••. • &. 

I 

-

A • •• ; 
I 

• 
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O,A, flBZ/99 

K.c. Sharma aged about 51 year• 
eon or Sri(Late) Sharda Praaad Snar•a, 

I 
reaidant or 513 Ni~ala Nager 

1 

I 

Raa Bare.illy at praaent poa\ad •• Senios OiviaiPn 
' I 

Accounta , ~or.r1cer. , Snarda. Sahayak Khand 41 Rae Bareilly 
' • • I ••• Ap..,Ucan .. , 

Counsel ror the a..,plicant1- Sri R.P~ Singh; Adv, 

Varaya 

1. Union or India through tha , Secra~ary 

Govern•ent Of . India, ~inistry or financa, 
Nev D•l~. 

2. Cu•ptroller l Auditor Ganeral,ot lndi,, 
10 Banadur Snah Zatar Marg, 

New Oelh~, 

3, Accountant General II (A & E) U. P. 
Allahabad. 

4. Executive Eng4n••.J°• 
Sharda Sahayak Khand41, 
Rae BareilfY. 

• •.. • Respondanta. 

Counsel for the Reepondants:•Sri A•it Sthalekar,Adv. 
(For Reaµmndant Nu.1 to 3) 
Sri K.P. Singh, Adv, 
(For Respondent No,4) 

O,A1 068/,9 

Sureah Datt Pandey aged . about 52 years 
eon -or late Sri Chandra Snakha~ Pandey, r/o Village 
Paran Jot P-o. Manganj,, . Sultanpur . at present 
poated i• the office of the Executive Eng4neer, 
Conatructlon Diviaion-2, . Sultanpur. 

I 

• • Applicant.. 
Counael . for the Applicant; Sri R.P. Singh, Adv. 

Veraue 
1, Union of India throug~ ~ha Secretary, Govarn•ent or 

India, "inietry of Finance, New Oalhl. 

2. Co111ptroller l Audi tor General or India, ' 
10- Bahadur Shah Zafar Marg • . New Delh~, 

3, Acfountant General, II, U.P. (A~& E) 
Allahaba~. 

~ 4, Executive Engineer, Conetru4t.ion Oivialon-2 
Sultanpur,. 

•. • Raapondan1.s. 
Couneal tor tne reapondantai- Sri Aait Stnalekar Adv. 

(For Rea~ondant No.1 to 3} 
Sri K.P. Singh Adv, 

1 ' ' . 
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· Kriahfta Narain Tandon aged about 56. years 
aonof Sri Jugal Kiahore Tandon, l 
r/o ?BU Janak Puri, Bare1lly, 

. 
• 

1 

Poeted aa Senior Divieional Accounta Otticer, 
Otfic&t-Of .the Executiva Engineert Rural Engineering, 

I ' 

I• I 

I 
I 
·\ 

' oiviaio~t Bareilly. ! 
, 91' • Applic.ent. 11 

Counaal , tor ~ the applica~t:~ Sri R.P ~ . Singh, Adv. 

Var8"a 

1. Union or India, ~hrough tha Sac~atazy 

Government ot India• Miniatry or financ~, 
New Delhi. 

; 

2~ Co•ptrollar l Auditur General or Indi•t 
10• Bahadur Snah Zafar Marg, New. Oalni. 

le Accuuntant General 11 (A & E) U.P. 
Allahabad. 

4. Executive 

Oiviaion-• 

tnginear, Rura~. Engineerin~, 

Barailly. 
' 

1 

• • • Reapondanta. 

' 

Counsel for thereapondental- Sri Amit Sthalek·ar, Adv. 
(rorareapondant No.1 to 3) 
Sri K.P. Si•gh, Adv. 
(For Reepondent No.4) 

O,A,b90/~9 

R.K. Pandlt .aged about 49 years 
aonot late Sri Ra• Dea Pandit, r/o ~onaddipur 
(near GurdMara) Gorakhpur at present posted aa .. 
Divisional Accounta Officer I• In the orfice or · 
Executive Engineer~ Provincial Oivieion. P.~.o. 

• • Applicant. 
Counee~ tor the applicants- 5r1 R.P. Singh, Adv • 

• 

Ver sue 

1. Union ot India through. the Secratary, . Miniatry of 
rin.nce, Naw. Oalni. 

2. Comptroller & Auditor General at . India, 
10- Banadur Snah Zafar ~arg,. New oalni. 

3. Oeputy . Acc""ntant General. Ilt U.P. (Al E) 
Allahabad. 

4. Executive Engineer; Provincial . Oiviei.on, 
P.u.o. ,Gorakhpuf • 

! 
1 • • • Raapondenta. 

I . 
1 

the . Raapondentas- Sri All1t Sthalak•rtAdv. 
(ror Respondent No• to .3) 

Sri K.P.Singh, Adv. 
(ror Respondent No.4) 
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.. 

I 

I 
} 
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D,A, 691/99 
- . 

S.ft, Ali Sabir • . aon or late 51'1 H•idar Abbaa, 
raaldent or 178/24 Raid Gata Hotel Lane, Golaganj, 
Lucknow. at praaent working aa Div.laional Accaunta . 
ortlcer Gr.ad•-lt . Bu~lding Oiviaion•l P.~.o. 
"ah•t•a Gandhi "arg, . Luckno~, .. 

• 

• 
• •• Applicant • 

• counael. tor tha . Applicant1Sri R.P. Singn, . Adv, 

Var au a 

1, Union or India, through the SacEetary, 
Pliniatry of rintn ca, Govt, or India, New Delhi:, 

2e COllptroller ' Auditor General or lndi~, 
10- Bahadur . Snah Zafar "arg; New Delhi • . 

3. Accountant Gener•l-11 (A l E) 
Utter Pradeah, Allahabad. 

4, Executive Engineer, Building Division, 

P.u,o •. ft~hat.a Gandhi "arg, . Lucknow. l 
l 

• • .Reepondenta. 1 

Counael for the Reapondenta:-Sri A111t Sthalekar, Adv, 
(ror R•a.,onden~ No.1 to 3) 
Sr1 K,P. Singn, Adv. 
(ror reapoadant No,4) 

O.A,692/¥9 

Onaraa Pal Singh, aon of Sri Sher Sing~, 
R/O 123 Chutkuwala, Oiatt, Oehradun, 
at preaant working aa Div~aional . Accounta Dtticar, 
Grada-1, "1nor . lrrigation Div.aion, Pauri Garhwal, 

, .. , Ap.,llcant, 
Counaal tor tha A.,plicant'- Sri R,P, Singh, Ad•• 

Varaue 

1.Union or India, through tha Sacratarytl'tiniatry pf 
finance, Govt.or India, New D•lnl. 

2, Coaptroller ' Auditor Gan•r•l ot India, 
10• Bahad~r Snah Zarar "•ro, Neu Oelni, 

3, Accountant General 11 (A IE) 
U.P. Allahabad, 

4, The Executive Engineer, ~inor Irrigation Divieie»n, 
Pauri Garhwal, 

. ~ CollnHl ro1: th• ' Raepondentes-

· • , .Reapondenta, 
Sri Aait Sthalekar, Adv • 
(~or Raap. 1 to 3) 

~1 K.P, Singh, Adv. 
lf or reap, Na.4) 

• 

, 
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O.A, &93/99 

-9-

Lok - Nath Snukla aged about 48 yaara 

I 

I 

eon ot late Sri S,N, Snuk.la, r/o C-105 RaJ.l Nagar, Jail 
Road, Lucknow, Presently ~oated ea Divisional Accouota . 
Officer Gr,I in ~ha office of the Executive Eng. ' 

, Construction Division, P.w.o. Lucknow. 
· , ••• Applican~ • 

' Counsel fo~ the a~pllcant i Sri R.P. Singh, Adv, 

Ver au a 

1. Union of India, through the Secretary, 

~iniatry of Finance, New Oalni. 

2. Comptroller & Audi~ur Gen•ral of Inaia, 
1u- Bahadur Shah Zatar Road, New Dalni • 

3, Deputy Accountant General II, (A & E) 
U.P. Allahabad. 

4, Tna· Executive Engineer, Construction Division, 
P.w.D. Lucknow. 

•. • " Reapondanta. 
Counsel for the respondents:- Sr~ Amit Sthalekar, Adv. 

(For Reap. No,1 to 3) 
Sri K.P. Siogh,Adv. 
(For Resp. No. 4) 

O.A,694/99 

P.K. Pathak aged about 44 years at present posted 

Divisional Accounts Officer Grade I, in the 
Office of the Executive Engineer, Construc~ion 

Division No,4, SUltanpur, 
•• ,Applicant. 

Versus 

1, Union of India through the sa~retary Govt.of India 

Ministry or financ, New Delhi. 

2. Comptru llar & Audi tor General of India, 

10-Bahadur Shah Zafar Marg, Ne1a1 Delni • 

3. Accountant General I I, U,P, (A I E ) 

Allahabad. 

4, Executive Engineer, Construction Divi aion No,4, 

Sultenpur. 
• • • Re spondanta. 

~Counsel for the ReeponHantas-Sri Amit Sthalakar, Adv. 
' For Reap 1 to 3) 

Sri K.P. Singh Adv, 
(For Resp, No.4) 
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• 
I 
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O,A, 695/22 

Arun Kumar Srivaatava. aon of Sr~Saraawati Praaad 
Srivastava r/o SIK/2 Sarvodaya Nager, AllahpUF• 
preaently posted at Rural Engineering . Services Oivis~on 
ratehpur, 

\. • • • Appllc11nt, 

' Ver,a"a 
• 

1. Union or India throug~ Comptroller and Auditor 
General ot India, 10• Banadur Shah Zatar ratg, 
New Delhi, 

2, Accountant Gene~al (A & E) U,P, Allanabad. 

3, DAG \J1>rka, orrice of Accountant General (A &. E) 11 
U,P, Allahabad, 

4, Executive Engineer Rural Engineering Services, 
Diviaion ratehpu~. 

• • Respondents. 

Counsel for the Reapondents- Sri Allit Sthaiekar, Adv. 
(for Reap, 1 to a ) 

Sri K,P, Singh Adv. 
{For Rae. No,4) 

0,A, 701/92 

Uttam Singh aged about 48 years aonof Sri Umda Singh 
r/o 548 Nai Baati Snikohabad, firozabad posted aa 
Divisional Accounts Officer Grade I, Office or the 
Executive Engineer, Minor Irrigation Oiviaion, firozabad, 

• • Applicant, 
Counsel for the applicants-Sri R.P. Singht Adv, 

Versya 

1, Union of India through the Secretary, Ministry or 
finance, New Oelhl. 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zafar Marg, New Oel11i. 

3. Oeputy Accountant General II ( A & E) 
U.P. Allahabad, 

4. Executive Engineer, Minor Irrigation Division, 
f irozabad, 

, • • Raspondan~. 
Counsel for the reepondentsa-Sri Amit Sthalakar, Adv. 

(for Rea. 1 to 3) 

Sri K,P, Singhf Adv. 
(fvr. Raa. Noe4J 

{ 
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O, A, 7Q9/99 ! 

I 
I 
I 
I 
I 

VindhJ• Vaa1ni Yadav a/o Sri Ra• Kewal Yadav, 
Village Revana Poat Sldhau~, Diatt. Gorakhpuf • 

• • P•tiUouer, 
Coun•l tor- the Petitioner•- Sri B.N. Singh, Adv • 

• 

V•raua 
' . 

1, Union or India through.COllptrollar & Auditor Genatal 
or India, New Oelul. 

, 
2, Cu•ptroller and Auditor General or Indiay 

10- Bahadur Shah Zarar Marg, Neu Oalhi. 

J. The Accountant General ( A & E) II, 
u.P. Allahabad 

4, Tne oaputy Awcountant General ( ~orke) 
the Office or the Accountant General (A & E)-ll, 
U.P,Civ.1 Linea, Allahabad. 

• • Raapondanta. 
Couneal tor tha Raspandental• SriAmti Sthalakar,Adv. 

(&or Ras~. No,1 ta 3) 
Sri K,P, Singh, Adv. 

O,A, 727/99 

Surya Nath Singh aged about 48 yaara aonot Sri Udai 
Bhan Singh rasidant of Bakar Ko, Past Office Ahraula 
(Chhinanuna) Azamgarh, posted aa DivieAonal Accounts 
Officer Grade-I, Office of Executive Engineer, 
laghu Sinchai Khand, Ba~raich 

• • • Applicen t. 

Counsel for the Applicants- Sri R,P. Sin91i, Ad~. 

Ver au a 

1. Union or India through the Secretary ~iniatry or 
finance, New Oe.1111, 

2. Comptroiler & Audltor General or India, 
10- Bahadur Shah Zafar ~arg, New Oelni, 

3, Oaµut.y Accountant Ganeral 11 ( A & E) 
U,P. Allahabad 

4 • . Exadutive Enginaer, Laghu Sinchai Khand, 

B•hrai•h• 

• • • R• apondant.a. 

Counsel torthe Rsaponden•aa Sri All1t Stnalekar, Adv. 
(ror Reap. 1 "a 3 ) , 
Sri , K.P. Singh, Adv. 

(For Reap. No.4). 

I 
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O,A, 121l22 

Babu Ra• aged about 49 Y••r• aon of Sri Vijay Singh 
reaident ar 38/39-l• Gopalpura, . Agra. at preae~t 
posted ••· Sr. Divisional Accounta Drticer in the 
arrice or Executive Engineer, . Provincial Oiviaion, 

. P.1.1 .. 0. Agr•• 

• • .. • AppUcan~ • 
• 

Counsel tor ~he Applicant 51'1 ft•P• Singh, Adv, 

Ver au a 
1. Union or India through the Secretary, Pliniatry or 

Finance, New Delhi. 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zarar "arg, New Delni, 

3. Deputy Accountant General II, U.P. 

( A l E) Allahabad, 

4, Executive Engineer, Provincial Oiviaion, ~.y,o. 
Agra. 

• • • ReaPonden~e. 

Cuunael for the RaapondantaS• Sri Amit Sthalekar, Adv. 
(for Raap. Na,1 to . 3) 

o.,A, 729/99 

Sri K.P. Singh, Adv, 
(for Ras. No, 4J, 

M.~. Shar•a aged about 49 ya.ua aon at Sri Banaraai Dae 
Raeident or Ouar11 Niwa•, Karbala Road, Nai Baati, 
Bijnore• present posted ae Sr, Divisional Accounts 
Officer, in the orrica Of the Execu~ive Engineer, 
Construction Division, P •. w.o. Ohaapur, Bijnore 

• 

• •• Applicant. 
Counsel far the applicant : sr~ R,P. Singh, Adv, 

Vere~• 

1. Union of India through Secretary, Ministry of 
f~n8\ce, New Delhi. 

2. Comptroller & Auditor Gane~al of lndi.a, 
10• Bahadur Shan Zafar ~arg, New Delhi. 

3. Oa~uty Accountant General -II (A & E) 
U.P. A'llahabad, 

4. Tha Executive Engineer, Conatruction Diviaioa, 

• • • Reapandant•• 
Counael tar the Raepondente&- sr1 A•~t Sthalekar; AclVe 

(For Reap. No.1 to 3 . ) 

Sr1 K,P, Singh, Adv, 
(ror r••• No,4} 

( 
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O,A, 730/99 

Sri Narain . Rai . aged about 48 years aon of Lat• Sri ~angle 
Pd, Rai, resident or puated as Diviaionel Accounts 
Officer Grade II, in the Office or the Executiv• 
Engineer, ~inor Irr~gation Oiviaion, .Ballia 

' ... , ,Applicant. 
. 

Counsel tor the . Applicants Sri R~P~ Singh, Adv. 

Vara" a 

1, Union or India through the Secretary Minia~ry of 
finance, . New Oalh~. 

2,Comptrollar ~ Auditor General or India, 
10• Bahadur Shah Zarar Marg, New Oalhi, 

3, Oa~uty Accountant General - II { A & E) 
U,P. Allahabad, 

4. The Execut.iva Engineer, Minor Irrigation Oiviaion, 
Balli a, 

, , Respondents, 
Counsel for the Reapondentai- Sri Amit Sthalakar, 

Sri K,P, Singh, Adv. 
(ror Ree, Ro• 4) 

O,A, 731/99 . 

Monan Ra~ Temta aged about 46 years a""'" of Sri Kishan Ram 
Tamta, R/O Villa~e Lov, P,O, lov Oiatt, Bageshwar, posted 
in the Office of Executive Engineer, Temporary Oivi &on, 
P.w,o, Neinital as Divisional Accounts Otfi~•r Grade-I, 

,.. , • Applicant. 
Co~nsal tor the Aµplicant:- Sri R.~. Singh, Adv. 

Ver sus 

1. Union or India, through the Secretary Ministry of 
rinance New Delhi• 

2. Comptroller & Auditor General or lndia, 
10- Banadur Shah Zarar Marg, New Oelni • 

• 

3. Oa~uty Accountant General-II ( A & E) 
U.P. Allahabad. 

4, The Executive Enginea~, 
Temporary Division• P.~.o. Bhawali, Nainital, 

• , • Respondents, 
Counsel torthe ReapondentaS• Sri Am~t Sthalakar, Adv. 

Sri K.P, Singh• Adv • 

• 

( 



I 

• 

• 

I 

. . ' 

-14-

O,A, 132/99 
I 

Day• Ram Singh •9•d about 53 Y••r• aon or Sri Hardeo Singt 
r•aident or Care Sri O,P. Singh, Lan• No, 11, 
Najlbabad, Adarah Nagar, Blnjore, posted in the ortice 
or the Executive Endme•r, Construction Diviaion, 
P.w,o. Najibab•d, Bidnore as Diviaional Accounts Otrlcer . \ 

Grade-II. • 
• , ,. ,Applicanta, 

• 
Couna•l tor the Applic'antJ- •Sri R,P, Singh, Adv, 

Ver•1i1• 

1 e Union or India turaugh th• Secra~ary, N.niatry or ~ka 
Fin.,.ce, New Delhi. 

2.. Comptroller ' Auditor General ot India, 
10- B•i•dur Shah Zafar. Marg, New Delhi, 

3. Deputy Accountant General, 11 ( A & E) 
U.P. Allahabao, 

4, Executive 
Division, 

Eng1neer; Construction, Construction 
P9u,o. Bijnor1, 

• • , Raspondente, 
Counsel ror the Reapondents&-Sri Amit Sthalekar,Adv, 

Sri K.P, Singh, Adv. 

O,A, 733/99 

Ra• Baudh son or Sl'i M,O, Baudh, aged about 41 years 
resident of Bb•E/3, Oabauli II, Ratanlal Nager, 
Kanpur at . present posted as Divisional Accaunta Dfficar-II 
in the office of the Executive Engineer, Construction, 
Division, Kannauj , 

• 
, , • Applicant, 

Sri R,P,Singh, Adv. Counsel for th• •P~licant, 

Versus 

1. Union of India through tha Secretary, Miniatry of 
rinanca, New Delhi, 

2, Co•ptroller l Auditor General of India, 
10- B•hadur Sneh Zatar Marg• New D•lhi, 

3. Deputy Accountant General 11 ( A & E) 

u. P. Allauabad, 

4, Executive Enginee~, 
ConatructionDiviaion , Kannauj, 

• • • Rea~ondente, 
• 

Counsel ror tha · reapondantai- Sri . A•it Sthalekar, Adv, 
Sri K.P, Slngh, Ad~· 

{ 
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O,A, 734{99 

I 
• 

I 
I 

I 

I 
I 

Sri Prabhu Dayal l"leena• Divisional Accountant 

• 

eon or Sri Ratan Lal• Poat•d under Ad•inietratlve 
Control and ~anagament or the Ac~ountant General u.p. 
In the ottice of ~he Executive Engineer, Lower Mot 

~ Branch On• Ganga Cahal; . Neat Collectorate, Agra Road, 
Mathuta-· (U.P.) ~ 

Permanent Jio•a addree•J Village 
Oiatt. Oauea (Rajaathan). 

Muna . Pura;. Poet- Kot. 

. ' • Applicant. 
Couneel for the applicanta- Sri Rakaeh Uaraa, Adv. 

Ver au a 

1. The . Comptroller & Auditor General. of India, New 

Oelh.l• 

2. The Accountant Ganeral~II, (A & E). Uttar Prade~h, 
AllPhabad. U,P. 

3. The Executive Engineer, Lower Mot Branch On. Genga 

Canal; Near Collectoratat Agra Road~ Ma\hura 

•. , • Reepondenl.e. 
Counsel for the Reapondentss- Sri Amit Sthalekar, 

Sri K.P. Singh, Adv, 

O,A. 771/99 

Rakesh Kumar Saxena aged about 46 years . son of Sri H.s.L, 
Saxena, Resident of B-115 Opposite Mandir, New Agre, Agra, 
presently working as Divisional Accounta Officer Gr,l 
in the office of the Executive Engineer, Construction, 
P.w.o. Agra. 

• , , Applicant. 
Counsel for .the applicant I Sri R.P. Singh, Adv, 

Versus 

1. Union of India through the Secretary, Ministry of 
Finance NeM Delhi. 

2. Comptroller & Auditor General of India, 
10-- Qehadur Shah Zafar l•rg, New OelnJ. 

~. Deputy Accountant General, 11 · ( A & EJ 
• • 

U.P. Allahabad, 

4. Executive Engineering Conatructio Oi~iaiPn, 
P.u.o. Agra. 

Counsel tor the reapondentas-

• 

• • • Raapondanta. 
Sri Altit Sthalekarf Adv, 
Sri l.P. Singh, Adv • 

............ 

• 
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o,A, §21/99 

Shiv Prakash aon or Sri Pyare ~ohan, 
r/o 68/179 Awaa Vikaa Colony• Badhpur 

• 

.rarrukhabadt preaantly poetad ae Divie.onal 
Accounta Office~ Grade 1, Provincial Oiv1eion, 
P • ..a.o. Kannauj. 

• • ~ • Applicant v 
• 

Counaalfor the Applicants-Sri S.Srivaatava, Adv. 

Var au a 

1. Union of India through Cemptrollar and Auditor General 
or India, 10- Bauadur Shan Zafar Marg, New Delhi. 

2. D•riyao Singh Nehra, Accountant General. ( A & E) 
11 U.P. Allahabad. 

3. Oa~uty Accountan~ General (Yorke) Otf lca of 

Accountant General ( A' E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj, 
Diat.t. Kannauj. ' . 

s. Hiranmai Chattarji Divisional Accounts Officer, 
Gr-I Irrigation Division fatehpur. 

•Q•• Respondents. 
Counsel for the Respondents:- Sri Amit Sthalekar, Adv. 

51'1 K.P. Singh, Adv. 

(In open cuurt) 

(By Hon 1 ble Mr. s. Oaxal Member (A) 

In this bunch of O.Aa., the applicants have 

tiled applica~ion against the tranefar orders issued 

~oatin~ them in various grades as Senior Divisional 

Accounts Otticar or Divisional Accountants in 

three grades to diviaiona in the State. The applicants 

have prayed tor cancellation or transfer orders on 

vartous ground9. 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakesh Var•a · Sri K.a. Rathore and Sri A.v. 
Srivastava appeared tor the ·~~lioGnta ond Sri A•~t 

Stnalekar 

~' Singh tor 

~have b'=!.an 

' 

for raepondenta No. 1 to 3 and Sri K.P. 

rae~ondent No.4 appa•rd. Their arguments 

heard. l• had called tor certain record 

• 

• 

\ -..... 
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from the utf ice or Accountant General. That has aleo 

been taken into consideration • 

While the O.As. were under consideration 

a Notification or Election Commission date~ 12.7.99 

·1.1as issued in which the Election Commission had 
' 

~ 

directed thst the~e would ba a total ban on the 
• 

trans1ar of all officers/officials connected w.th 

the oonduct of Elections. It has also bean mentioned 

in this Notification that the transf ar orders issued 

in respect of the above category of off icars prior to 

the date of announcement but not implemented till 

date should not be given effect without obtaining 

specific permission from Election Commission of 

India in this regard. The net effect of this Notif ica­

tion is that the transfers have been put on hold 

till the Election process is completed because the 

otficers concerned are officials concerned who are 

involved in ~he Election process as Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for · the res~ondents have 

not shoun any permission of the Election Commission 

hence averments of the learned counsel for the 

applicants ere that the aµplicants are still 

performing their duties on the posts which were 

· held pr•viously by them. 

5. wa, therefore, direct that the orders 

of transfe r of tne applicants may not be implemented 

till election proca•a ia over. In the meanwhile 

the respondents shall consider repreaentationa of 

~ha applicants if made within two weeks from the 

--·. -w. • • ~. 
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date of thia order and aha~l paaa a raaaonau order 

on tha representations with regard to their tranarara 

within a · pariod of four weeka from the aate of 

r•c•ipt of· repraaentationa. If the applicants 
-do not represent, they shall ba deemed to have 

accepted their order for trana1er and may be dealt 

with accordingly. With these directions the bunch 

of a.As. stands disposed of. There shall be no 

order aa to coats. 

The original record of transfer which 

had been produced by the learned counsel for the 

respondents has been returned to learned counsel 

tor the respondents at the time this case was 
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